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qEF TREgH i ST A

T2 feeet, 5 WA, 2026

FT.3M. 75(3).— FralT T o, TP TorqT srfarfa=w, 1956 (1956 =T 48) (or& =ad za+
THTA Sh ATAHAT Fgl TAT g) I g7 3F il ITLRT (1) F FT FHT AT T2 9T GLHT F q5F
qREgd T TSENT WATAT AT SATIg=AT qedr #w.ar. 280 ari@ 15/01/2025, ST 9RA & IS,
SFHTYTIOT, 9T 11, G0 3, ITET (ji) § THRIAT AT T2 T, T Hed T297 U7 F HigiZ ot §# NH 146B %
Rt 17 & 6.1, 43.25 TF & TP TEET & [HIT (ATSTEA [ A AT HT 4T, AT(R), AL,
TG A T % 0 IH ATAGAAT F IUTg AGGAT H AR 7 F7 o607 FIT & AT 09T 6T
sroorT Fi oft

ST ITh ATERLAAT T AL Ih ATTHAH T T 3F il ITLTT (3) o el ar<ra 24/01/2025 Fr
“ST T, 24/01/2025 T “tht =" AT H TR o 12T o

ST HEAH TIAFRET T €77 3T & dgd A% AT T g 8, o 9% 3= & @ g 8w

39T 3T =9 9 Aver B T

ST | AT 7 3h STTAHIH il 12T 39 il STLTT (1) F FATAL H, Fwa T TRl SqAT
fe s fe;

79 GI/2026 )
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qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg H90T w2l g o I =T & AFEe gt #7
TATh TSI o oI SISt 36T ST A1 T ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
= ATAGAAT F TSI | THH 9T, I AT § fAAfEy g adt fHeermt § 46 g sreaafeas =

H e T LR | [Aigd g e |
HET T3 TS & Higie forelt § NH 146B & T3t 17 & f.711.43.25 & forg sl it i1y aredt s
afga sreram gt AR e
(XIS 7 AT 7T T34 I Rt &7 7 i |
EALE D I AT g # || g || g w eEed s Raeag &Rt s am
e e || TR (FFATH)
L1 2 L3 L 4 L 5 | 6 |
[T T AT AT |
[¥Ter it =T M |
1 271/1 IGEl IBIEE] 0.0178|[TTsres fig foar Z=msir
271/2
[atier =T 7T = |
2 117 GECOE NN Earsal 0.0313|[zTEaT
117
3 |[25/1/1/3 IGEl IBIEE] 0.002|[Tera foig foar #aar g
25/1/1/3
4 [|25/1/2 IGEl IBIEE] 0.0035|[zf¥ y&Ts fUaT araeT
25/1/2
5 25/1/3 [GEL G} 0.0025|[xmwfa@me foar Hamms
23/1/3
6 25/1/4 [GEL G} 0.0025|[xmwfa@me foar Hamm
25/1/4
7 |[29/2/4, 30, 146/29 IGEl IBIEE] 0.063||wTea foig foar Twem
29/2/4, 30, 146/29
8 29/3/3/1,30,146/29/3/3/1||f==fr IBIEE) 0.1195||9rz f#g foar e
29/3/3/1,30,146/29/3/3/1
9 34/3 [GELl IBIEE] 0.6045||freTsT g faar wifews g
34/3
10 |81 EELl lGIEE] 0.1575|[Tre@T aTs afer FaeTs
81
AT T AT TS
11 ||16/4/1/1/2, 19/4/1/1 GEL RIEENRED 0.0051|[xTsi== o eameeTe
16/4/1/1/2, 19/4/1/1
12 |[16/4/1/3, 19 EEL EIRIE ] 0.0522|[HwaT afe Trerer
16/4/1/3, 19
13 ||16/5/1/1/2/1, 19/20 EEil st 0.002||RTaTe &t T JaT, ATars, feErs,
EICIEREIRLRIE
16/5/1/1/2/1, 19/20
14 |[16/5/1/1/2/2, IBEl IBIEE] 0.015|(are forar faerr
19/5/1/1/2/9502 16/5/1/1/2/2, 19/5/1/1/2/9502
115 |[16/5/1/2/1/1/1, 19 st |RfRa || 0.102|(wTez g o sfiferm, wamesy B |
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H.9. 19T
16/5/1/2/1/1/1, 19
16 ||16/5/1/2/1/1/2, 19 EEL FTAHTAF 0.0495|[z&T FraT 5w gt Tt et faame
KERIEECIES
16/5/1/2/1/1/2, 19
17 ||16/5/1/2/1/1/3, 19 [GEL = 0.1305|[q{TaTsE Tfer F@weTa
16/5/1/2/1/1/3, 19
18  |[16/5/1/2/1/1/5, 19 [GEL et 0.0825|[7T¥&Te U1 SRra
16/5/1/2/1/1/5, 19
19 ||16/5/1/2/1/1/6, 19 LEil srfefra 0.184|[zre=rer foar smrax
16/5/1/2/1/1/6, 19
20 (|16/5/1/2/1/6/1/1 LEil srfefra 0.126|[ET aTe s aT
ﬁﬁw,ingli,%ﬁlddld,{lHad,W
TOdT ST, gHA TS, ST AT AT
SIREES
16/5/1/2/1/6/1/1
21 ||16/5/1/2/1/6/1/2 GEL s 0.265|[Tred fodT STerae
16/5/1/2/1/6/1/2
22 |[16/5/1/2/1/6/1/3 EEL st 0.1635|[7T¥&Te 9aT SRrax
16/5/1/2/1/6/1/3
23 |[16/5/1/2/1/6/2/1, 19 GEil afEfea 0.051|[w%== f&ig foar fraers fig
16/5/1/2/1/6/2/1, 19
24 |16/5/1/2/1/6/2/2, 19 GEil afEfea 0.045|[evs fRig far fErawmy fig
16/5/1/2/1/6/2/2, 19
25 ||16/5/1/2/1/6/2/3, 19 IGEl EIEIEG 0.0525||¢rervs fRig faar faeaars fig
16/5/1/2/1/6/2/3, 19
26 ||16/5/1/2/1/6/2/4, 19 LKl srfef=ra 0.0665|[awr fig faar erer g
16/5/1/2/1/6/2/4, 19
27 ||16/5/1/2/2/1 BEl EIRIE G 0.0402|[zreaTer foar sra<
16/5/1/2/2/1
28 |[16/5/1/2/2/2 BEL EIEIE ) 0.1545|[TrHATeraoT foaT SIRrsaw
16/5/1/2/2/2
29 ||16/5/1/2/3, 19/5/1/2/3  ||fA=tt sfefta 0.0276|[wrfaws fRig faar @ fig
16/5/1/2/3, 19/5/1/2/3
30 ||16/5/3/1/1/2/2, EEL RIEENRED 0.075|[TTster FHTT &THT AT STETeT THIR 97T,
19/5/3/1/1 & TSrrTeer ot oA Troter FATE or|T, Far
9THT It TToTeT
16/5/3/1/1/2/2, 19/5/3/1/1 kha
31 ||16/5/3/1/1/3/1/1, EEil 2IERNPED 0.008|[srs{= g forar s dame
19/5/3/1/1 7 16/5/3/1/1/3/1/1, 19/5/3/1/1 Ga
32 ||16/5/3/1/1/3/1/2, EEil 2IERNPED 0.009|[TrweFsT dare faaT ey dare
19/5/3/1/1 7 16/5/3/1/1/3/1/2, 19/5/3/1/1 Ga
33 |[16/5/3/1/1/3/2, IGEl IERIDED 0.014|[g5rsiw dae faar B dame
19/5/3/1/1 16/5/3/1/1/3/2, 19/5/3/1/1 Ga
34 |[16/5/3/1/2, 1916/5/3/1/2, ||t IBIEE] 0.191|[wrarars afer faraaweor
19 16/5/3/1/2, 19
35 |[16/5/3/1/3, 19/5/3/1/3  ||f==iT EICIEG 0.082||srq foiE foar 7w g
16/5/3/1/3, 19/5/3/1/3
36 |[16/5/5/1/3, 19 [GEL et 0.0042|[SHardTaTs TeT TR Eg
16/5/5/1/3, 19
137 |[16/5/5/2, 19/32 st |RfRa || 0.0445|[TrerfRig e e
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|[16/5/5/2, 19132

38 ||20/2/2/1/1/4/1 EEL = 0.004|[F=%, STETer, ZTLH, Mrferwa, THL TR
Fetr=, Pt are o gefi=w
20/2/2/1/1/4/1

39 ||20/2/2/1/1/4/2 BELl GIEE] 0.0135|[F=% = g+
20/2/2/1/1/4/2

40 |l9/1/1 BELl [GIEE] 0.028| (e ufw o f&g
9/1/1

41 [|9/2/1 LEil IGIEE 0.0035|[farv== fig fuar 9= g
9/2/1

42 ((9/2/3 LEil IGIEE 0.0145||fer= fg fuar 9= fig
9/2/3

WUEEIGICHECICIE T

43 {[123/1/1/1/1, 125 IGEl IBIEE] 0.047|[gwmr g far geara fig
123/1/1/1/1, 125

44 ||123/1/1/1/2, 125 REiQ STAATTIH 0.092|[qwmT fig faar gw=Ter fiig
123/1/1/1/2, 125

45 |123/1/1/2, 125 REi GIEE] 0.162|[TfraraTs afe g &g
123/1/1/2, 125

46 |[123/1/3, 125 Kl IGIEE 0.079||gFw =g fUar e 98 3% AT q3r
123/1/3/1, 125

47 |[123/1/3, 125 Kl IGIEE 0.249|(gFw = fUar e 98 3% ATTAT q3T
123/1/3/2, 125

48 [|158/1/1 EEil = 0.008 |[F¥er THTT T A=
158/1/1

49 [|158/1/2 EEil it 0.008|[Fher FATT T HIHTH
158/1/2

50 |[158/1/3/1 EEL GIEE] 0.1644|[FeTer FTHTE foaT TfaerT
158/1/3/1

51 ||158/1/3/2 LKl FTIATAF 0.0335|[FaTer FHTE faar Tfasi=
158/1/3/2

52 ||158/3 [GEL G} 0.0651 ||ferawTst f&ig foar wramw g, sifea foar
AT
158/3

53 |[158/4 BEL EIEE] 0.006||smsfre fodaT srseaTe
158/4

54 ||158/6 GEil IGIEE 0.006| (&= foraT TreeTe
158/6

55 |[158/7 BELl EIEE] 0.006|(fF=faTs Tt T
158/7

56 |[158/8 EEil IGIEE 0.009|[gzsra=t foar e
158/8

57 |[158/9 IBEL IBIEE] 0.009||Frsfrerrer foaT At
158/9

58 ||172/1/3/4 GEil IGIEE 0.022||eA8TaTs 9aT afe TS 9aTe
172/1/3/4

[¥Ter T =T ST |

59 ||36/1/2/2/1 EELl lGIEE] 0.0015|[Sma= STt faT SAregeamaT srRder
36/1/2/2/1

l60 |[38/3/1 st ||| 0.068|[@=rst firaT =regerrer |
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||38/3/1

61

39/1/2/3

0.033

rarer foar s
39/1/2/3

62

43/1/2/1, 215/38,
221/43M1/2 =

0.161

=R, FTAH, A@TATA 9dqT
THYETE, AT TATETE
43/1/2/1, 215/38, 221/43/1/2 Ka

63

43/1/2/2, 215/38,
221/431/2/a

0.0205

foaT e ar aTer

43/1/2/2, 215/38, 221/43/1/2/kha

64

43/1/3/1/1

0.123

FHTEE foaT TrETe
43/1/3/1/1

65

43/1/3/2, 215/38, 221/42

0.016|[7=7

43/1/3/2, 215/38, 221/42

66

43/3/1/1, 215/38, 221/42

At

0.021

43/3/1/1

67

43/3/1/2, 215/38, 221/42

0.0462|[T==

43/3/1/2, 215/38, 221/42

68

43/3/1/5

0.02

FHATE G TOdT TTHIITT
43/3/1/5

69

43/3/2

0.007

43/3/2/2

70

44/1/2111/1/1/1

0.0084

FTLAT TUAT GATATA, TTSTHHTL TS
O =TT H AT, TS TS

T O qeer wwg, WEq g foar
STETST YHTE, Heew (aaT AT, qahaT
Treher AT TrEeaw, gea e faar
TrETTe, g fodT g, sters
O AT, FSTeT ATE TAT AT, FAT
TToreg STarer foaT wrereaTy, Teies g
o TrereaT

44/1/2/1/1/1/1/1

71

44117211 MM1nrnni2

st

o
RIESIEE]D

0.014

REERECIR LIS
44/1/2/1/1/1/1/1/2/1/1/2

72

44/1/211/1/1/1/7211/1/1/1

st

EIEIEL

0.25

ElECIERECIFERIMEIE B ERIER ERE
AT TARTOT AT, TSFHTL TSI
STRTST |1, faetT AT AT T,
ISt wesat foqT TwereaTH, aTAthae
e fOaT qrer 9w, Wiaq g foar
STETST YHTE, Heew [aaT AT, qhaT
6T T A, gaHd e foar
e, g AT g, s
AT TR, JS9r T8 Tt THAT, HAr
TToreg SErarer foar weream, T g
AT e

44/1/2/1/1/1/1/2/1/1/1/1
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73 ||44/17211/1/1/172/1/1/1/2 |[TSFR RIELIRED 0.0111|[F== foraT qer =7=
44/1/2/1/1/1/1/2/1/1/1/2

74 ||44/1/2/1/1/1/1/2/1/2 EEL AraTET 0.0175|[TTsTATE IT7erst foar wfamw
44/1/2/1/1/1/1/2/1/2

75 |[44/1/2/1/1/1/1/2/2 [GEl STETS 0.0167||efwsr W=t foar reream
44/11211/1/1/1/2/2

76 |[44/3/1/3/1 [GEl IBIEE] 0.005||srae g faar e
44/3/1/3/1

77 ||[44/3/1/3/2 LEil 2IERNPED 0.005 ||y =T T Fuer ffig 9o
44/3/1/3/2

78  |[44/3/1/5 LEil srfefra 0.01|[erzwfRig faT s
44/3/1/5

79 |[45/1/1/3 IGEl STIETIA 0.0242|[asfeg faar qaatee, freft o aar
GECGIRES
45/1/1/3

ATier T 9T AT

80 ||213/3 GEil IGIEE 0.002|[=rwsi¥ fuar sejw ffig
213/3

81 |[214/3 EGEil it 0.035|[sfa%a 3% MHagay Tdt Tw=ai &g
214/3

82 ||220 GECOEA N CET 0.0735|[=T
220

83 |[[315/3 EEL GIEE] 0.039|[zfxfE faar gomrdr fig
315/3

84 |332 EEil it 0.022|(faTs FTH faar THeaET 9=
332

85 |333 EEil it 0.0205|fa s FHR fUar THE g9
33

86 ||335 LKl IGIEE 0.005|[7raae foaT ger=z
335

87 ||338 IGEl IBIEE] 0.027|[Tr#ea foar <=
338

88 ||369/3 EEil it 0.021|[¥= fig far forammy g
369/3

89 |[372/2 EEil it 0.0195||sTs[A g AT THeasT
372/2

90 ||397/4 GEil IGIEE 0.005|[¥rsT= foaT Trereams
397/4

91 ||398/1 e |[FRT 0.1846|[27
398/1

92 |[405/5 IBEL BIEE] 0.0015|[xrere=m® foaar TH=ee
405/5

93 |[406/4 IBEL BIEE) 0.003|[sRrarer faaT Twereamy
406/4

94 ||426/3 GEil IGIEE 0.0162|[er@aaTe foar s
426/3

95 ||427/13 GEil IGIEE 0.0011|[er@=eTer foar s
427/13

96 ||427/14/1 EEil IGIEE 0.0125||sTZrer TaTe faaT @aw 1@

427/14/1
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97 ||84/1/2/1 GEL = 0.0335 T FATEE
84/1/2/1

e T AT TR

98 |[158/6/3 [GEl IBIEE] 0.0155)| Ao @, feget gl AT @re foar
A g T AT, Teavsigl, afaarsiet
I EH AT 9 AEqA TS
158/6/3

99 ||158/7/1 IBEL IBIEE) 0.3635|[swrater |t foar foramerror
158/7/1

100 ||158/8/1 LEil IGIEE 0.674|[z=fHz foar qrgaema
158/8/1

101 |[167/1/1 IBEl IGIEE] 0.046||gTfrerrer foraT remre
167/1/1

102 ||167/1/2 IGEl IBIEE] 0.0551 ||[wiRfrerrer foraT e
167/1/2

103 ||167/1/3 IBEL IBIEE) 0.061|[®Tf=rer faT Jremry
167/1/3

104 ||167/1/4 IBEll IEIEE 0.055||["ifi=rrer foaT Ao
167/1/4

105 ||167/1/5 IBEll IEIEE 0.031||[#ifi=rrer foaT Ao
167/1/5

106 |[167/2 BELl [GIEE] 0.0125|[qeffemaTs FaT aTgaTe TEHars T
EIESIN
167/2

107 ||23/1/1/3, 27 IBEL IBIEE) 0.4765|[FHaTaTs a4t Ferrer, g, e far
FATET, HTLET, ST=AT TAT FeATeT
23/1/1/3,27

108 |[23/1/4/1/1/1/1/2 EEil it 0.072|[zreream® foar /TR
23/1/4/1/1/1/1/2

109 |[23/1/4/1/1/2, 27 IBEl afefa 0.005|([@HaTE Tdt HSHE
23/1/4/1/1/2, 27

110 ||23/1/4/2/1, 27 IGEl EIEIEG 0.028 || foraT sreter
23/1/4/2/1, 27

111 |[23/1/4/2/2, 27 LKl srfef=ra 0.0315||e7s AT.aT. foaT st qreashat /7 @gadr
EELEIRE]
23/1/4/2/2, 27

112 ||23/17,27 [GELl IBIEE] 0.297 |[Fwrsria, TaTERTd, AT foqr A
23/17,27

113 |[23/2/2/1, 27 EEil IGIEE 0.014|[Fa=TETe fuar arg
23/2/2/1, 27

114 ||23/2/3/2, 27 IGEl IBIEE] 0.3055||sisFeaTer foaT arersh
23/2/3/2, 27

115 ||23/2/3/3, 27 IGEl IBIEE] 0.2442|[Tra== foar aArerstt
23/2/3/3, 27

116 ||23/4,27 TeETT  |[FEE 0.3005|[@==*
23/4,27

117 |[23/8/4, 27 EEil sfefera 0.024|[sfrawfig foar samwere
23/8/4, 27

118 ||23/8/5, 27 IBEl AraTE 0.02|[Sfrawfg foar eara=er
23/8/5, 27

1119 |[23/8/6, 27 [Pt |lfRita || 0.065|[freTe foreT Festfie
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| | | | |[23/8/6, 27

120 |[24/1, 26/1 EEL = 0.497|[a=TsrETs foaT areg
24/1/1,26/1

121 ||24/1, 26/1 ISl EIEG] 0.0407|[Trw=g fUdqT ATerSit
24/1/2,26/1

122 |[24/2, 26 e |[FRT 0.0605|[T8%
24/2, 26

123 |[24/3, 26/3 EEL = 0.4755|[7d=TsrETs foaT areg
24/3, 26/3

124 ||30/1 TEETET |[TrET 0.0705|[zTEaT
30/1

125 ||34/2/3/2/1 IEEl e 0.153|[xrsrer foaT TreeTaTeT
34/2/3/2/1

126 ||39/3/7 Kl IGIEE 0.011|[T= 3% Teix T FreEr™
39/3/7

e 7 AT ST

127 ([31/1/3 IBEL ot 0.002|[TATs &1 ot agiE |t
31/1/3

128 |([31/3/1, 50/3/1 GEl GIEE 0.003|[{a &t fuaT a2tz =t
31/3/1, 50/3/1

129 ||32/1/1/2/1 IEEl e 0.004|[strawz =T forar e
32/1/1/2/1

130 |(|32/1/2/2, 33, 34/1/2 IBEL 1K 0.0044|[7¥z =T foaT eTemer
32/1/2/2, 33, 34/1/2

131 (|35/6/1 IBEL 1K 0.0035|[xfow et Wt foig
35/6/1

132 ||60/2/3/4/4, 241/60 IEEI e 0.0035|[HTa STe foaT T fEHenT SiTe
60/2/3/4/4, 241/60

Total| 10.0023)|

[%T. H. 2530/3D1]
g A HET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 5th January, 2026

S.0. 75(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 280 Dated:15/01/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-section
(i1) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule annexed
to the said notification for building (widening/four-laning, etc.), maintenance, management and operation of NH 146B
in the stretch of land from Km. 17 to Km. 43.25 in the district of SEHORE in the state of MADHYA PRADESH

And whereas the substance of the said notification has been published in “Dainik Bhaskar ” dated 24/01/2025
, “Free Press” dated 24/01/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land

specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall

vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH 146B in the stretch
of land from Km. 17 to Km. 43.25 in the district of SEHORE in the state of MADHYA PRADESH

State: MADHYA PRADESH

||District: SEHORE

SL. No. || Survey/Plot Number || Type of Land Nature of Area Name of Land
Land (in Hectares)|| Owner/Interested
Person

Lt | 2 L3 L 4 5 | 6 |

[Taluk: Bhairunda |

|Village: Gopalpur |

1 271/1 Private Irrigated 0.0178|[Rajendra Singh son
Devaji
271/2

Village: Badnagar

2 117 Government Way 0.0313||Way
117

3 25/1/1/3 Private Irrigated 0.002{|Gulab Singh Son Kamal
Singh
25/1/1/3

4 25/1/2 Private Irrigated 0.0035|[Hari Prasad Son Sawtya
25/1/2

5 25/1/3 Private Irrigated 0.0025|[Ramvilas Son Sitaram
23/1/3

6 25/1/4 Private Irrigated 0.0025|[Ramvilas Son Sitaram
25/1/4

7 29/2/4, 30, 146/29 Private Irrigated 0.063(|Bharat Singh Son
Ramdas
29/2/4, 30, 146/29

8 29/3/3/1,30,146/29/3/3/1||Private Irrigated 0.1195|[Sher Singh Son
Govindram
29/3/3/1,30,146/29/3/3/1

9 34/3 Private Irrigated 0.6045|[Bhimraj Singh Son
Govind Singh
34/3

10 81 Private Irrigated 0.1575||Ramrekha Bai Wo
Hemraj
81

Village: Itarsi

11 16/4/1/1/2, 19/4/1/1 Private Commercial 0.0051||Rajendra Son Shyamlal
16/4/1/1/2, 19/4/1/1

12 16/4/1/3, 19 Private Unirrigated 0.0522(|[Mamta Wife Rajesh
16/4/1/3,19

13 16/5/1/1/2/1, 19/20 Private Unirrigated 0.002|[Bhagwan Sejkar Son

Genda, Poonabai,
Kiranbai, Sheelabai
Daughters Genda
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[16/5/1/1/2/1, 19120

14

16/5/1/1/212,
19/5/1/1/2/9502

Private

Irrigated

0.015

Babu Son Bihari
16/5/1/1/2/2,
19/5/1/1/2/9502

15

16/5/1/2/1/1/1, 19

Private

irrigated

0.102

Manohar Singh Son Shri
Kishan, Health
Department M.P.
Administration
16/5/1/2/1/1/1, 19

16

16/5/1/2/1/1/2, 19

Private

Commercial

0.0495

Raksha widow Rajveer
Siddhi daughter Rajveer
Shivam son Rajveer
16/5/1/2/1/1/2, 19

17

16/5/1/2/1/1/3, 19

Private

Irrigated

0.1305

Bhuribai Wife
Lakhanlal
16/5/1/2/1/1/3, 19

18

16/5/1/2/1/1/5, 19

Private

Irrigated

0.0825

Ramdwar Son
Jageshwar
16/5/1/2/1/1/5, 19

19

16/5/1/2/1/1/6, 19

Private

Unirrigated

0.184

Chhote Lal Son
Jageshwar
16/5/1/2/1/1/6, 19

20

16/5/1/2/1/6/1/1

Private

Unirrigated

0.126

Sona Bai widow
Jageshwar, Ramdwar,
Chhotelal, Ramhet,
Ramnarayan Son
Jageshwar, Suman Bai,
Kshama Bai daughters
Jageshwar
16/5/1/2/1/6/1/1

21

16/5/1/2/1/6/1/2

Private

Unirrigated

0.265

Rambhet Son Jageshwar
16/5/1/2/1/6/1/2

22

16/5/1/2/1/6/1/3

Private

Unirrigated

0.1635

Ramdwar Son
Jageshwar
16/5/1/2/1/6/1/3

23

16/5/1/2/1/6/2/1, 19

Private

Unirrigated

0.051

Surendra Singh Son
Vishwanath Singh
16/5/1/2/1/6/2/1, 19

24

16/5/1/2/1/6/2/2, 19

Private

Unirrigated

0.045

Narendra Singh Son
Vishwanath Singh
16/5/1/2/1/6/2/2, 19

25

16/5/1/2/1/6/2/3, 19

Private

Unirrigated

0.0525

Shailendra Singh Son
Vishwanath Singh
16/5/1/2/1/6/2/3, 19

26

16/5/1/2/1/6/2/4, 19

Private

Unirrigated

0.0665

Tarun Singh Son
Kailash Singh
16/5/1/2/1/6/2/4, 19

27

16/5/1/2/2/1

Private

Unirrigated

0.0402

Chhote Lal Son
Jageshwar
16/5/1/2/2/1

28

16/5/1/2/2/2

Private

Unirrigated

0.1545

Ramnarayan Son
Jageshwar
16/5/1/2/2/2

29

16/5/1/2/3, 19/5/1/2/3

Private

Unirrigated

0.0276

Govind Singh Son Ram

Singh
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[16/5/1/2/3, 19/5/1/2/3

30

16/5/3/1/1/2/2,
19/5/3/1/1 kha

Private

Commercial

0.075

Rajesh Kumar Sharma
Son Jagdish Prasad
Sharma, Priyanshu
Sharma Son Rajesh
Kumar Sharma, Nita
Sharma Wife Rajesh
16/5/3/1/1/2/2,
19/5/3/1/1 kha

31

16/5/3/1/1/3/1/1,
19/5/3/1/1 Ga

Private

Commercial

0.008

Arjun Singh Pawar Son
Vishram Pawar
16/5/3/1/1/3/1/1,
19/5/3/1/1 Ga

32

16/5/3/1/1/3/1/2,
19/5/3/1/1 Ga

Private

Commercial

0.009

Ramkrishna Pawar Son
Vishram Pawar
16/5/3/1/1/3/1/2,
19/5/3/1/1 Ga

33

16/5/3/1/1/3/2,
19/5/3/1/1 Ga

Private

Commercial

0.014

Hariom Pawar Son
Vishram Pawar
16/5/3/1/1/3/2,
19/5/3/1/1 Ga

34

16/5/3/1/2, 19

Private

Irrigated

0.191

Latabai Wife Shivkaran
16/5/3/1/2, 19

35

16/5/3/1/3, 19/5/3/1/3

Private

Unirrigated

0.082

Anoop Singh Son Ram
Singh
16/5/3/1/3, 19/5/3/1/3

36

16/5/5/1/3, 19

Private

Irrigated

0.0042

Premlatabai Wife
Rajendra Singh
16/5/5/1/3, 19

37

16/5/5/2,19/32

Private

Irrigated

0.0445

Ram Singh Son Bavulal
16/5/5/2, 19/32

38

20/2/2/1/1/4/1

Private

Irrigated

0.004

Kachru, Jagdish,
Dwarka, Govind,
Ramesh Sons
Dulichand, Triveni Bai
Daughter Dulichand
20/2/2/1/1/4/1

39

20/2/2/1/1/4/2

Private

Irrigated

0.0135

Kachru Son Dulichand
20/2/2/1/1/4/2

40

9/1/1

Private

Irrigated

0.028

Kokila Wife Sher Singh
9/1/1

41

9/2/1

Private

Irrigated

0.0035

Virendra Singh Son
Sher Singh
9/2/1

42

9/2/3

Private

Irrigated

0.0145

Virendra Singh Son
Sher Singh
9/2/3

Village: Itawa Kalan

43

123/1/1/1/1, 125

Private

Irrigated

0.047

Subhag Singh Son
Harnath Singh
123/1/1/1/1, 125

44

123/1/1/1/2, 125

Private

Commercial

0.092

Subhag Singh Son
Harnath Singh
123/1/1/1/2, 125

45

123/1/12, 125

| |Private

| |Irri gated

0.162

||Gitabai Wife Subhag
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Singh
123/1/1/2, 125

46

123/1/3, 125

Private

Irrigated

0.079

Hukam Chand Son
Gulab Chand Urf
Babulal Sethi
123/1/3/1, 125

47

123/1/3, 125

Private

Irrigated

0.249

Hukam Chand Son
Gulab Chand Urf
Babulal Sethi
123/1/3/2, 125

48

158/1/1

Private

Irrigated

0.008

Suresh Kumar Son
Bheekaram
158/1/1

49

158/1/2

Private

Irrigated

0.008

Mukesh Kumar
Bheekaram
158/1/2

50

158/1/3/1

Private

Irrigated

0.1644

Kailash Kumar Son
Ravishankar
158/1/3/1

51

158/1/3/2

Private

Commercial

0.0335

Kailash Kumar Son
Ravishankar
158/1/3/2

52

158/3

Private

Irrigated

0.0651

Shivraj Singh Son
Bhagwan Singh, Ankit
Son Kailash

158/3

53

158/4

Private

Irrigated

0.006

Ashish Son Shankarlal
158/4

54

158/6

Private

Irrigated

0.006

Deepak Son Ramlal
158/6

55

158/7

Private

Irrigated

0.006

Mishribai Daughter
Ramlal
158/7

56

158/8

Private

Irrigated

0.009

Surajwali Son Tejaram
158/8

57

158/9

Private

Irrigated

0.009

Mishrilal Son Tejaram
158/9

58

172/1/3/4

Private

Irrigated

0.022

Chhamabai Panwar
Wife Suraj Panwar
172/1/3/4

Village: N

andgaon

59

36/1/2/2/1

Private

Irrigated

0.0015

Javed Afaridi Son
Obedullakhan Afaridi
36/1/2/2/1

60

38/3/1

Private

Commercial

0.068

Manoj Son Nanulal
38/3/1

61

39/1/2/3

Private

Irrigated

0.033

Sitaram Son Shrikishan
39/1/2/3

62

43/1/2/1, 215/38,
221/43/1/2 Ka

Private

Irrigated

0.161

Ramcharan, Kaluram,
Lakhanlal Sons
Ramprasad Sarjubai
Widow Ramprasad
43/1/2/1, 215/38,
221/43/1/2 Ka




[T &% 3(ii)]

BIESEEIRISEE S RIEIEU

13

63

43/1/2/2,215/38,
221/43/1/2/Kha

Private

Irrigated

0.0205

Harinarayan Son
Kanhaiya Lal
43/1/2/2,215/38,
221/43/1/2/kha

64

43/1/3/1/1

Private

Irrigated

0.123

Kamal Singh Son
Ramgopal
43/1/3/1/1

65

43/1/3/2,215/38,221/42

Government

Canal

0.016

Canal
43/1/3/2,215/38,221/42

66

43/3/1/1, 215/38, 221/42

Private

Irrigated

0.021

Rajjibai widow Gulab
Singh, Mukesh Kumar,
Sumer Singh sSon
Gulab Singh Priyanka
Bai widow Kuver Singh,
Priyanshu Nabalig Son
Kuver Singh, Ayushi
daughter Kuvar Singh
43/3/1/1

67

43/3/1/2,215/38, 221/42

Government

Canal

0.0462

Canal
43/3/1/2,215/38,221/42

68

43/3/1/5

Private

Irrigated

0.02

KamalSingh Son
Ramgopal
43/3/1/5

69

43/3/2

Private

Irrigated

0.007

Rameshvar,
Chandansingh Mukati
Son Ramsingh,
Ruknibai, Sorambai
Nabbabai daughter
Ramsingh

43/3/2/2

70

44/1/2/1/1/1/111

Private

Residential

0.0084

Babulal Son Hajarilal,
Rajkumar Gajraj Son
Putragan Seetaram,
Rajkumar Gajraj Son
Seetaram, Sandeep Son
Ramsingh, Arun,
Prakash Soni, Dileep
kumar Son Ramkrishan,
Dhiraj Maheswari Son
Radhesyam, Balkishan
son Biharilal, Deepak
Son Mangilal, Navin
Son Suresh Chandra,
Bhagwat Singh Son
Jagdish Prasad,
Mahendra Son
Bholaram, Mukesh
Rakesh Son Rameswar,
Hanumat Singh Son
Ramgopal, Harisingh
Son Hiralal, Ashok Son
Ramoutar, Brajesh bai
Wife Rameswar,
Santosh Rajendra
Jagdish Son
Radhesyam, Rajendra
Singh Son Radhesyam
44/1/2/1/1/1/1/1

71

|l44/1/2/1/1/1/1/1/2/1/172 ||Private

| |Commercia1

0.014||Sandeep Son Ramsingh
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72

44/1/2/1/1/1/1/2/1/1/1/1

Private

Unirrigated

0.25

Babulal Son Hajarilal,
Rajkumar Gajraj Son
Putragan Seetaram,
Rajkumar Gajraj Son
Seetaram, Sandeep Son
Ramsingh, Arun,
Prakash Soni, Dileep
kumar Son Ramkrishan,
Dhiraj Maheswari Son
Radhesyam, Balkishan
son Biharilal, Deepak
Son Mangilal, Navin
Son Suresh Chandra,
Bhagwat Singh Son
Jagdish Prasad,
Mahendra Son
Bholaram, Mukesh
Rakesh Son Rameswar,
Hanumat Singh Son
Ramgopal, Harisingh
Son Hiralal, Ashok Son
Ramoutar, Brajesh bai
Wife Rameswar,
Santosh Rajendra
Jagdish Son
Radhesyam, Rajendra
Singh Son Radhesyam
44/1/2/1/1/1/1/2/1/1/1/1

73

44/1/2/1/1/1/1/2/1/1/1/2

Private

Commercial

0.0111

Navin Son Suresh
Chandra
44/1/2/1/1/1/1/2/1/1/1/2

74

44/1/2/1/1/1/1/2/1/2

Private

Residential

0.0175

Rajkumar Gajraj Son
Seetaram
44/1/2/1/1/1/1/2/1/2

75

44/1/12/1/1/1/1/2/2

Private

Commercial

0.0167

Dhiraj Maheswari Son
Radhesyam
44/1/2/1/1/1/1/2/2

76

44/3/1/3/1

Private

Irrigated

0.005

Bhagwat Singh Son
Ramprasad
44/3/1/3/1

77

44/3/1/3/2

Private

Commercial

0.005

Pradeep Panwar Son
Kamal Singh Panwar
44/3/1/3/2

78

44/3/1/5

Private

Unirrigated

0.01

Dharamsingh Son
Ramprasad
44/3/1/5

79

45/1/1/3

Private

Commercial

0.0242

Sajjan singh Lakhan
singh Mishri bai
Lakahnsingh
45/1/1/3

Village: Rala

80

213/3

Private

Irrigated

0.002

Chandrarvir Son Arjun
Singh
213/3

81

214/3

Private

Irrigated

0.035

Jyotikunwar Alias
Nirmalkunwar Wife
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Chandravir Singh
214/3

82 220

Government

River

0.0735

River
220

83 315/3

Private

Irrigated

0.039

Harisingh Son Hajari
Singh
315/3

84 332

Private

Irrigated

0.022

Vinod Kumar Son
Ramswar Prasad
332

85 333

Private

Irrigated

0.0205

Vinod Kumar Son
Ramswar Prasad
33

86 335

Private

Irrigated

0.005

Ramkrashan Son
Mulchand
335

87 338

Private

Irrigated

0.027

Rameswar Son Devlal
338

88 369/3

Private

Irrigated

0.021

Narendra Singh Son
Shivnath Singh
369/3

&9 372/2

Private

Irrigated

0.0195

Arajun Singh Son
Ramswaroop
372/2

90 397/4

Private

Irrigated

0.005

Ganjanand Son
Radhesyam
397/4

91 398/1

Government

Canal

0.1846

Canal
398/1

92 405/5

Private

Irrigated

0.0015

Radhesyam Son
Ramcharan
405/5

93 406/4

Private

Irrigated

0.003

Jagdish Son Radhesyam
406/4

94 426/3

Private

Irrigated

0.0162

Lakhanlal Son
Bhagirath
426/3

95 427/13

Private

Irrigated

0.0011

Lakhanlal Son
Bhagirath
427/13

96 427/14/1

Private

Irrigated

0.0125

Anurodh Pawar Son
Lakhan Pawar
427/14/1

97 84/1/2/1

Private

Irrigated

0.0335

Sushmabai, daughter
Karan Singh
84/1/2/1

Village: Chanda Grahan

98 158/6/3

Private

Irrigated

0.0155

Asif Khan, Abdul
Haseeb, Arif Khan Sons
Sheikh Abdul Razzaq,
Kiswarjaha, Saviyajaha
Alias ??Shabnam
Daughter Sheikh Abdul
Razzaq

158/6/3
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99

158/7/1

Private

Irrigated

0.3635

Jagdish Prasad Son
Shivnarayan
158/7/1

100

158/8/1

Private

Irrigated

0.674

Devisingh Son
Mohanlal
158/8/1

101

167/1/1

Private

Irrigated

0.046

Mangilal Son Bholaram
167/1/1

102

167/1/2

Private

Irrigated

0.0551

Mangilal Son Bholaram
167/1/2

103

167/1/3

Private

Irrigated

0.061

Mangilal Son Bholaram
167/1/3

104

167/1/4

Private

Irrigated

0.055

Mangilal Son Bholaram
167/1/4

105

167/1/5

Private

Irrigated

0.031

Mangilal Son Bholaram
167/1/5

106

167/2

Private

Irrigated

0.0125

Sushilabai Widow
Babulal Kusumbai
Daughter Babulal
167/2

107

23/1/1/3, 27

Private

Irrigated

0.4765

Narmadabai Widow
Kailash, Shailendra,
Vinay Son Kailash,
Sadhana, Archana
Daughters Kailash
23/1/1/3,27

108

23/1/4/1/1/1/1/2

Private

Irrigated

0.072

Radhesyam Son Sonagir
23/1/4/1/1/1/1/2

109

23/1/4/1/1/2, 27

Private

Unirrigated

0.005

Vasubai Wife
Bherusingh
23/1/4/1/1/2, 27

110

23/1/4/2/1, 27

Private

Unirrigated

0.028

Satish Son Jagdish
23/1/4/2/1, 27

111

23/1/4/2/2, 27

Private

Unirrigated

0.0315

Shubh Na.ba.Son Anil
Palankarta Mo Snehlata
Widow Anil

23/1/4/2/2, 27

112

23/17,27

Private

Irrigated

0.297

Krishnakant, Ramakant,
Vinod Sons Motilal
23/17,27

113

23/2/2/1, 27

Private

Irrigated

0.014

Narmadaprasad Son
Balu
23/2/2/1, 27

114

23/2/3/2,27

Private

Irrigated

0.3055

Shankarlal So Lalji
23/2/3/2,27

115

23/2/3/3, 27

Private

Irrigated

0.2442

Ramchand Son Lalji
23/2/3/3, 27

116

23/4,27

Government

Road

0.3005

Road
23/4,27

117

23/8/4,27

Private

Unirrigated

0.024

Pritamsingh Son
Syamlal
23/8/4, 27

118

23/8/5,27

Private

Residential

0.02

Pritamsingh Son
Syamlal
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|[23/8/5, 27

119 23/8/6, 27

Private

Unirrigated

0.065

Vikash Son Suraj Singh
23/8/6, 27

120 24/1, 26/1

Private

Irrigated

0.497

Narvadaprasad Son Balu
24/1/1,26/1

121 24/1, 26/1

Private

Irrigated

0.0407

Ramchand Son Lalji
24/1/2,26/1

122 24/2,26

Government

Canal

0.0605

Canal
24/2, 26

123 24/3,26/3

Private

Irrigated

0.4755

Narvadaprasad Son Balu
24/3,26/3

124 30/1

Government

Way

0.0705

Way
30/1

125 34/2/3/2/1

Private

Irrigated

0.153

Rajesh Son Ramgopal
34/2/3/2/1

126 39/3/7

Private

Irrigated

0.011

Gajju Alias Gajendra
Son Kaluram
39/3/7

Village: Bhairunda

127 31/1/3

Private

Irrigated

0.002

Anaaz B Wife Waheed
Khan
31/1/3

128 31/3/1, 50/3/1

Private

Irrigated

0.003

Zuber Khan Son
Waheed Khan
31/3/1, 50/3/1

129 32/1/1/2/1

Private

Irrigated

0.004

Jitendra Meena Son
Gedalal
32/1/1/2/1

130 32/1/2/2, 33, 34/1/2

Private

Irrigated

0.0044

Narendra Meena Son
Gedalal
32/1/2/2, 33, 34/1/2

131 35/6/1

Private

Irrigated

0.0035

Rashmi Wife Mangal
Singh
35/6/1

132 60/2/3/4/4, 241/60

Private

Irrigated

0.0035

Sawan Jat Son
Ramkishore Jat
60/2/3/4/4, 241/60

Total”

10.0023||
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